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MIs. MWK International Ltd. Inc. 
Calcutta 

*353. Shri Madhu Limaye: 
Shri Kishen Pattnayak: 

Will the Minister of Finance be 
pleased to refer to the reply given to 
Starred Question No. 106 on the 28th 
July. 1966 and state: 

(a) whether replies to show-cause 
notices arising out of the raid on MIs 
MWK International Ltd., Inc., Cal-
clltta, have since been received; an:! 

Development of Rajastban 

-354. Dr. L. M. Singohvl: 
Shri Yashpal Singh: 
Shri Utiya: 
Shrl Madhu LIma,.e: 
Shri Kishen Pattnayak: 

Will the Minister of Planning an. 
SocIal Weltare be pleased to refer to 
the reply given to Starred Questia. 
No. 91 on the 28th July, 1966 and state: 

(a) whether Government have re-
viewed plan allocations for electrifi-
cation, Drinking Water Supply anll 
Desert Development in Rajasthan i. 
the light of the memorandum sub-
mitted to the Prime Minister bv a 
delegation of Members of Parliament 
from Rajasthan; and 

(b) if so, the detail, of the proposal 
so reviewed and accepted? 

The Minister of Planning and Social 
Welfare (Shri A.oka Mehta): la) anll 
(bl. The suggestions made in the 
memorandum to the Prime l'w1:mister 
regarding rural electrification anll 
rural water supply in R3jnsthnn have 
been duly considered. After a re-
examination of the c'Jrrcnt YN)r'S 
programme, the 1966-67 Annual Pl •• 
outlay on Rural Electrification haB 
been increased from Rs.2S0 !akhs to 
Rs. 286 lakhs and on Rural Water 
Supply from Rs. 30 lakhs to Rs. 75 
lakhs. As regards the l"ourth Five 
Year Plan, the State Government'," 
proposnls for these programrJ1~S wereo 
recentlv discussed with the State 
Chief Minister and other Ministers. 

\bl if ,;0. the action taken thereon? The scheme for desert devebpmen' 
is included in the Plan of Union 

The Minister o! State in the Minis- Ministry of Food, Agrioultll~o. C.D. & 
try of Finance (Shei R. R. Bhagat): Cooperation. For taking preliminary 
la) and (bl. Out of the 4 cases action in the current year, a provision 
mentioned in answer to uart (e) of the of Rs. 2 lakhs has been made. 
Starred Question No. 106 replied on Demonetisatlon 
the 28th July, 1966, three cases have 
been adj udicated and fines/penalties °155. Dr. M. M. Das: 
have been imposed. The fourth case Dr. P. N. Khan: 
is still under adjudication. In Shri M. L. Dwlvedl: 
addition, eight more show cause Shri S. C. Sa manta: 
notices have been issued ha this case, Shrl Subodh Bansda: 
""t of which two casea have already Will the Minister of FlDaDee lie 
been adjudicated and the remaining Pleased to state: 
eases are pending at varioua stales at (a) whether 1000e friendi,. countrl. 
adjudication. have advised India to take 1'CCOU1'III 




